
1'.FNTRAI ADMIN:TSTRATIVF TRIBuNAl... 
PRINCIPAI... BENCH 

OA 1272/2003 

New Delhi. • this the 2.1st day of May. 2003 

Honhl e Sh.. Shanker Raju. Member (J) 

Sh. Rakesh Bhatt 
So Sh.. Ml..... Bhatt 
B'-26, R.5pur Khurd 
NEw Delhi 	65.. 

C 

App. J. cant 
(By Advocate Sh,, S,,C.,R.ana) 

V F R S U S 

Union of India through 

.1... Secretary 
Mi.n istry cit Urban 
Development & Rehabilitation 
Ni.rm ....Bhaw .... New Delhi,, 

2.. The Executive F.nmi.neer (Elect) 
President s's Fstati .s, Electrical. Division 
Cl::wD Rashtrapati Sha wan,, New D1. h:i. 	4. 

Respond 

R_LQL1 

Heard. 	Id.. 	counsel, for the ..p l.:i.c. .......seeks 

permi.ssion to withdraw this DA with 1...berty to take 

appropriate proceed:i.ngs.. ..rmiss:i.on granted.. 

2.. 	QA is di.smisseo 	as wi. 1: hd rawri 	w i. t h 

a1'oresaid liberty,. 

(SHANKER RA.JU) 
MEMBER (3) 

/vnd/ 


